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Date:  07.03.2024 

 

 

 

 

 

 

To, 
 

 The Registrar, 

 Hon'ble National Green Tribunal, 

 Copernicus Marg,  

 New Delhi. 

 E-mail-judicial-ngt@gov.in 
 

Sub:-  Submission of additional information with respect to to Joint Committee report 

in pursuant to order dated 11.01.2024 passed by Hon'ble NGT in the matter of 

Original Application No. 664/2023, Ankur Verma Versus State of Uttar Pradesh 

& Ors. 
                

Sir, 
 

 In Compliance of Hon'ble NGT order dated 11.01.2024 in the matter of O.A. No. 

664/2023, Ankur Verma Versus State of Uttar Pradesh & Ors., the Joint Committe 

report has filed by UPPCB vide letter dated 04.03.2024. Additional information in 

addition to Joint committee report is being filed herewith.  

 

 It is requested that the aforesaid information may be presented before the 

Hon'ble Tribunal for kind consideration. 

 

Encl.: As above. 

 

 

 

 

 
 

Endt. No. & date as above. 

Copy to:- 

1. District Magistrate, Mirzapur for kind information please. 

2. Chief Environmental Officer (Circle-2), U.P. Pollution Control Board, Lucknow 

for kind information & necessary action please. 

3. Chief Law Officer, U.P. Pollution Control Board, Lucknow for kind information 

and necessary action please. 

4. Shri Pradeep Mishra, Advocate, Supreme Court, 138, New Lawyer's Chamber, 

Supreme Court of India, New Delhi-110001. 

 

 

 
 

 
 

 

Yours faithfully, 

 

 
(U.K. Gupta) 

Regional Officer 

Sonbhadra. 
 
 

 

 

Regional Officer 

Sonbhadra. 
 
 

 

 

lanHkZ la[;k%& 
 

Ref.No.:      G0243/OA-664/2023/2024k0@2021 

dk;kZy; % edku la[;k 162] mÙkj eksgky ¼fudV p.Mh gksVy½ 

jkcVZ~lxat] lksuHknz&231216 

bZ&esy % rosonbhadra@uppcb.inv0vf/k0@2021 

Office: House No. 162, Uttar Mohal (Near Chandi Hotel) 

Robertsganj, Sonbhadra-231216 

E-mail: rosonbhadra@uppcb.in/k0@2021 
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Additional information in pursuant to order dated 11.01.2024 passed 

by Hon'ble NGT in the matter of Original Application No. 664/2023, 

Ankur Verma versus State of Uttar Pradesh & Ors. 

   

1. That Hon'ble NGT has constituted a joint committee vide its Order dated 

11.01.2024 in Original Application No. 664/2023, Ankur Verma Versus State 

of Uttar Pradesh & Ors. and directed joint committee for verifying the 

factual position and suggests appropriate remedial action.  
 

2. That in compliance of direction passed by Hon'ble NGT vide its order dated 

11.01.2024, the report of Joint Committee Report has been filed by U.P. 

Pollution Control Board vide ref. no G0232/OA-664/2023-2024 dated-

04.03.2024. 
 

3. In order to ensure the compliance of closure order issued by UPPCB vide 

letter dated 04.03.2024, the joint committee was constituted by District 

Magistrate, Mirzapur vide reference No. G0234/O.A. No. 664/2023 dated 

05.03.2024(Annexure-1). The Joint committee visited the site on dated 

06.03.2024 and sealed the said industry namely M/s Rishabh Tradres, 

Kadamtar, Mirzapur. Compliance report of closure order along with 

photographs is being attached herewith as marked as Annexure-2.  
 

 The above additional information in pursuant to submitted Joint Committee 

Report dated 04.03.2024 is being filed for the kind perusal and consideration of 

this Hon'ble Tribunal. 

 

Dated: 07.03.2024  

 

(U.K. Gupta) 

Regional Officer 

U.P.Pollution Control Board,  

Sonbhadra. 
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yaGo234/0.A. No. 664/2023 

fi-04.03.2024 HIEZH aiy (wqqu fraRU TeT Aa)faftu, 1981 (gerienfa) 

1 

2. sftor, TOHO YqguT fMg , -HGI 

fiE� os lo3|2024 

3. taftart gfa). HER, 0ROIYI 

frellfo, 

forGo, 

75



Vaayu-538/tAty/24 fe-04.03.2024 GIRI qy (9equ fgU T H4A) 

1. 

RIy sfrT sferchU, fecef faaIRET 3tOYo H-664/2023 

4aio-o234/3TORO HGT-664/2023 ficp-05.03.2024 ETNI AHGIs HfafG oI 

2. 

HTO NIg zR sfechru, fo fdarH 3TOyo HIT-664/ 2023 3 

3. 

(UpeCB, Senthada) 
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Photograph of sealing proceedings of  

M/s Rishabh Tradres, Kadamtar, Mirzapur. 
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